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(c) Does not arise 

[English] 

Response to Marut! 1000 In Foreign 
Markets 

6624. SHRI GANGADHARA 
SANIPAI...LI: Will the PRIME MINISTER be 
pleased to s!ate: 

(a) whether any discussion was held 
rece:ltly between the Government and the 
Presidenl of the Suzuki Motor Car Com-
pany; 

(b) if so, the matter discussed and the 
outcome thereof; and 

(c) the response to Maruti 1000 in for-
eign markets? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI 
PKTHUNGON): (a) & (b). Mr. O. Suzuki 
called on the Prime Minister, Fmance Minis-
ter, Commerce Ministerand Minister of State 
(HI). Matters relating to the functioning and 
future plans of Maruti were discus3ed. No 
final decisions were taken. 

{c) The Maruti 1000 is not btended for 
export except in very limited markets. 

[ T rans/ation] 

Land Levelling Scheme 

6625. SHRICHINMAYANANDSWAMI: 
Will the PRIME MINISTER be pleased to 
state: 

(a) whether the Government propose 
to implement a scheme for levelling the land 
with a view to make it fertile under Rural 
Development Agency; 

(0) H so, whether Badaun district has 

been incluced ir, this scheme; and 

(c) if not, the reasons thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RURAL DEVELOPMENT 
(SH81 G. VENKAT SWAMY): (a) to (c) Land 
levelling is already one of the permitted 
activities under thE:! Jawahar Hozgar Yojan& 
(JRY) being implemented in all the rural 
districts cf the country tnduding that of 
Badaun District (Uttar Pradesh). 

[English] 

Demand for Price Revision by Drug 
Industry 

6626. SHRI DHARMANNA MON-
DAYYA SADUL: 

SHRI K. THULASIAH VA~

DAYAR: 

Will the PRIME MINISTER be pleased 
to state: 

(3) whether the demand of the Drug 
Industry for pricl::I revision of their products is 
pending consideration with the Government 
forthe last one and a half year and as a result 
of delay the Industry has threatened to go on 
strike shortly in support Clf their demands; 
and 

(b) if so, the action taken or proposed to 
be taken to take a decision in the matter to 
(emedy the situation? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CHEMICALS AND FERTIL-
IZERS (DR.CHINTA MOHAN): (a) & (b). The 
pricE' revision of price-controllE!d drugs and 
forl"1ulatior.s is an on-going process. One of 
the main demands of the industry related to 
relief due to increases arising out of last 
year·s petroleum products price hike, gen-
eral inflation and the exchange rate adjust-
ment of the rupee. On account of these 


